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CoMMrITEE ON TIlE WORKING OF 
GOVUNMENT HOSPITALS IN DELHI 

+ 
*367. SHRI S. M. BANERJEE : 

SHRIMATI SUSEELA GO-
PALAN: 

SHRI HARDAYAL DEVGUN: 
SHRI DHIRESWAR KALITA: 

SHRI A. K. GOPALAN 
SHRI MAYAVAN : 
SHRI UMANATH : 

SHRIBEDABRATA 
BARUA: 

SHRI N. K. SANGHI : 
SHRI RAM AVTAR 

SHARMA : 
SHRI SHIV KUMAR SHAS-

TRI : 

SHRI RAGHUVIR SINGH 
SHASTRI: 

DR. SURYA PRAKASH PURl: 
SHRI Y. S. KUSHWAH : 
SHRI RAMJI RAM : 

SHRI KANWAR LAL GUPTA: 

Will the Minister of HEALTH, 
FAMILY PLANNING AND URBAN 
DEVELOPMENT be pleased to state : 

(a) wbether Government ha\'e ap-
pointed a comnlittee to enquire into tbe 
functioning of the Government hospitals 
in Delhi; 

(b) if so, its terms of reference; 

(c) when the first meeting of the 
comniittee is likely to be held; and 

(d) when the report is likely to be 
submitted? 

Hospitals in New Delhi and make reo 
commendations for improvement in the 
existing facilities for medical, surgical 
and specialist care therein. 

(c) 4th December, 1967. 
(d) The Committee has been asked to 

submit its report within 6 weeks. 

SHRI S. M. BANERJEE: On a pre-
vious occasion when we were discussing 
the death of Dr. Ram Manohar Lohia 
and the failure of the hospital staff, we 
were assured by the hon. Prime Minister 
that some non-officials, eminent memo 
bers of this Home w.ho are doclGrs, 
would be associated with this Committee. 
Have some members of this House also 
been associated with this Committee? 

SHRI B. S. MURTHY: Yes, the 
name of Dr. D. S. Raju, MP, has been 
added. 

",r ~ ~ : '!ilf 1h:.~ 3lWit 
1ft~? 

SHRI B. S. MURTHY: From Bom-
bay, we have added the name of Dr. 
Shantilal J. Mehta, FRCS., Bombay 
Surgeon. 

SHRI S. M. BANERJEE: I am sure 
that with Shri Satya Narayana Sinha be-
coming the Health Minister, the health 
of this country is in the hands of a 
healthy, wealthy and wise Minister. 

MR. SPEAKER: Come to the ques-
tion now. 

SHRI S. M. BANERJEE: My ques-
tion is this, whether this committee win 
also collect some other information .or 
evidence from the public. because the 
grouse is actually on behalf of the pub-
lic, w.hether they will invite public e\;-
dence also? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH. 
FAMILY PLANNING AND URBAN 
DEVELOPMENT (DR. S. CHAND-
RASEKHAR): We will invite public 
men to come forward and give evidence. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVE-
LOPMENT (SHRI B. S. MURTHY) : 
(a) Yes, Sir. 

SHRI NATH PAl: The Minister 
(b) The Committee shall review the accepted that he is wealthy. he did not 

working of the Central Government contradict. 
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MR. SPEAKER: He accepted the 
compliment. 
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SHRI BEDABRATA BARUA : The 

hon. Minister has just stated that only 
medical men are included in the com-
mittee, but the allegations that have been 
frequently made in the House include 
such things as negligence and cold recep-
tion given to even people who deserve to 
be treated better. So, will the Minister 
inform this House whether in view of 
that, not only medical men. but also 
other people would be included in the 
committee, and also evidence from the 
side of the genara1 public, not just se-
lected public men but people who have 
experienCe of going to hospitals and 
being treated badly. will also be taken? 

SHRI SATYA NARAYAN SINHA : 
We say public evidence will be taken. 
L88LSS/67-2 

certainly all people will be inclllded, 
whatever they have to say by way of 
grievances. The committee consists of 
9 members, we do not want to make it 
a big committee which will not func-
tion. 
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MR. SPEAKER: He has already 
given. 

SHRl NATH PAl : May I draw the 
minister's attention to the fact that it 
is not his ministry which is principally 
guilty 80 far as the present deplorable 
conditions in Delhi hospitals are con-
«med? The two major culprits es-
capling the attention of the House and 
the public are the FinanCe Ministry and 
the CPWD. It is the stinginess of the 
Ministry of Finance in providing ade-
quate fund to these hospitals which 
is resulting in out-dated and obsolete 
equipments being used. I do not know, 
Mr. Speaker, if you have had the bene-
fit of being admitted (Interruption). I 
ODCe took the risk and hazard, after a 
heart attack, because I could not have 
been flown to Bombay. I must say that 
call human attention was paid-it would 
be unfair if I do not say that. But I 
am telling about the needle. Normally 
the custom in America and Europe is 
that after a single injection the needle 
is discarded. When I began to scream 
with pain, which I normally do not, I 
was told that the needle was two years 
<lId. This is the kind of equipment that 
we have in our hospitals. May I know, 
110 far as improving the standard of 
this hospital is concerned, whether the 
Finance Minister will have a fresh look 
at it and the Central P.W.D. will re-
frain from coming in the way so that 
the hospital is modernised with modem 
architects and engineers being allowed 
to have their say? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE 
(SHRI MORARJI DESAI) : May I say 
that the Finance Ministry has never 
ilOme in the way of making the hospital 
properly equipped and it will never 
ilOlile in the way. 

THE MINISTER OF WORKS, 
HOUSING AND SUPPLY (SHRI 
JAGANATH RAO) : The Central 
P.W.D. also do not come in the way. 

SHORT NOTICE QUESTION 
FIR!! IN D!!LID 

6. SHRI KANWAR LAL GUPTA: 
Will the Minister of HOME AFFAlRS 
be pleased to state : 

(a) the loss of property and life 

caused as a result of a fire on the 17th 
November, 1967 in Chandni Chowk, 
Delhi: 

(b) whether Government propose to 
make an inquiry about the cause of the 
fire: 

(c) what steps Government propose 
to take to rehabilitate the sufferers; and 

(d) whether Government propose to 
take steps to prevent such big fires in 
Delhi? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA): 
(a) The fire took place on the 18th 
November, 1967 and not on 17th Nov-
ember, 1967. There was no loss of life, 
but the estimated loss of property is 
about Rs. 43 lacs. 

(b) No, Sir. According to the re-
port of the Chief Fire Officer, Delhi 
Municipal Corporation who enquired 
into the matter, the probable cause of 
fire is accidental dUe to "dropped light". 

(c) The Delhi Municipal Corporation 
is considering the question of temporary 
rehabilitation of the shopkeepers and 
the residents who have been affected by 
the fire. Plam are also being drawn 
up for reconstruction of the Naya KaITa 
area where the fire broke out. 

(d) A survey is being undertaken by 
the Delhi Municipal Corporation to en-
sure that suitable fire precautions are 
being observed in the other Katras of 
Chandni Chowk is particular and the 
remaining areas in general. It is also 
being ensured by the Corporation that 
the terms of licences of various traders 
as and where applicable are being strict-
ly observed. 
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